
FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF 
M/s.GROWELL HIRE PURCHASE & FINANCE PRIVATE LIMITED

PARTICULARS DETAILS

Name of corporate debtor

Date of incorporation of corporate debtor

Authority under which corporate debtor is
incorporated / registered

Corporate Identity No. of Corporate
Debtor

Address of the registered office and prin-
cipal office (if any) of corporate debtor

Date of closure of Insolvency Resolution
Process

Liquidation commencement date of cor-
porate debtor

Name and registration number of the in-
solvency professional acting as liquidator

Address and e-mail of the liquidator, as
registered with the Board

Address and e-mail to be used for corre-
spondence with the liquidator

Last date for submission of claims

M/s.Growell Hire Purchase & Finance Private
Limited

June 02, 1987

Registrar of Companies Chennai

CIN: U65921TN1987PTC098875

Regd. Office:  No. 6/13, Park Avenue, North Av-
enue, Kesavaperumalpuram, Off Greenways
Road, Chennai – 600 028.

March 26, 2026 (Date of order of Liquidation)

March 26, 2026( Copy of order uploaded on
NCLT Portal on April 02, 2026)

P. Balasubramanian

IBBI/IPA-001/IP-P-02867/2024-2025/14404
Address: 85/3, Sukkaliyur, Karuppampalayam 
Village, Karur, Tamil Nadu ,639003, Email: 
karurbalaw@gmail.com 

Address: Door No.3&4, 157E Ground Floor, Ma-
hathma Gandhi Road, Bharathi Nagar, Karur–
639002, Email: Email: cirp.growell@gmail.com

April 25, 2026 (i.e., thirty days from the date of
Liquidation Order)

Notice is hereby given that the National Company Law Tribunal, Chennai Bench, Court-II has
ordered the commencement of liquidation of M/s.Growell Hire Purchase & Finance Private Lim-
ited on  March 26, 2026 in IA/(IBC)(LIQ.)/30(CHE)2025 in CP(IB)/154/(CHE)2023.
The stakeholders of M/s.Growell Hire Purchase & Finance Private Limited are hereby called
upon to submit their claims with proof on or before April  25, 2026 (i.e., thirty days from the date
of Liquidation Order), to the liquidator at the address mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means. 

Submission of false or misleading proof of claims shall attract penalties. 
In case a stakeholder does not submit its claims during the liquidation process, the claims sub-
mitted by such a stakeholder during the corporate insolvency resolution process under the In-
solvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, shall be deemed to be submitted under section 38.

Sd/-P. Balasubramanian
Liquidator of M/s. Growell Hire Purchase & Finance Private Limited

Reg. No.: IBBI/IPA-001/IP-P-02867/2024-2025/14404
Date: April 6, 2026, Place: Karur
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Format C-7
INFORMATION REGARDING INDIVIDUALS WITH PENDING CRIMINAL CASES, WHO HAVE BEEN SELECTED AS CANDIDATES, ALONG WITH THE REASONS FOR SUCH 
SELECTION, AS ALSO AS TO WHY OTHER INDIVIDUALS WITHOUT CRIMINAL ANTECEDENTS COULD NOT BE SELECTED AS CANDIDATES
(AS PER THE COMMISSION’S DIRECTIONS ISSUED IN PURSUANCE OF THE ORDER DATED 13.02.2020 OF THE HON’BLE SUPREME COURT IN CONTEMPT PETITION(C) 
NO. 2192 OF 2018 IN WP(C) NO. 536 OF 2011)
NAME OF POLITICAL PARTY: AMMA MAKKAL MUNNETTRA KAZAGAM

*NAME OF THE ELECTION: GENERAL ELECTION TO THE LEGISLATIVE ASSEMBLY OF TAMIL NADU - 2026

NAME OF STATE: TAMIL NADU

Sl. 

No

Name of the 

Candidate

Name of the 

Constituency

Criminal Antecedents The reasons for the selection 

of the candidate. Selection 

shall be with reference to the 

qualifications, achievements and 

merit of the candidate, and not 

mere “winnability” at the polls 

(not more than 100 words)

Reasons as to why 

other individuals 

without criminal 

antecedents could 

not be selected as 

candidates (not more 

than 100 words)

1 T.A. ELUMALAI AC No. 5
POONAMALLEE

a) Nature of the Offences : Section
(1) 147,294(b),323,447,506(2) of IPC Act, IND 65B.
(2) 143,188,270 IPC Act.

b) Case Number: FIR No.(1). 0453 / 2022
    (2). 3208 / 2020
c) Name of the Court: (1).Final Report Not Filed
                                 (2).Final Report Not Filed
d) Whether Charges have been framed or not : (1)No 
                                                                       (2) No
e) Date of Conviction if any: (1)No 
                                            (2) No
f) Date of Punishment undergone, if any  : (1)No 
                                                                 (2) No
g) Any other information required to be given : (1)No 
                                                                        (2) No

This Candidate is very familiar 
and accessible person in the 
Constituency. By the initiatives 
to uplift the welfare of the public 
has gained good reputation in the 
locality.

Due to Political Vendetta 
candidate is having 
criminal antecedents. 
Candidate being in 
social service is more 
appropriate to function 
as a representative in 
the interest of the public.

2 A.GNANASEKAR AC No: 50
TIRUPPATTUR

a) Nature of the Offences : (1) Section 120B,466,468,471 of IPC Act &
                                               82(c) of The Registration Act,1908.
                                        (2)  Section 347,420,477,506 (1) of IPC Act & 4 of     
                                              TN Prohibition of Harassment of Women   
                                              Act,2002
b) Case Number: (1) FIR in Crime No. 08/2023
                           (2) CC No. 470/2025
c) Name of the Court: (1) Final Report Not Filed
                                  (2) Learned Judicial Magistrate – 1, Tirupattur
d) Whether Charges have been framed or not : (1) No 
                                                                       (2) No
e) Date of Conviction if any:  (1) No 
                                            (2) No
f) Date of Punishment undergone, if any  : (1) No
                                                                 (2) No
g) Any other information required to be given :  (1) No 
                                                                         (2) No

This Candidate is very familiar 
and accessible person in the 
Constituency. By the initiatives 
to uplift the welfare of the public 
has gained good reputation in the 
locality.

Due to Political Vendetta 
candidate is having 
criminal antecedents. 
Candidate being in 
social service is more 
appropriate to function 
as a representative in 
the interest of the public.

3 V KARTHIKEYAN AC No.173
THIRUVAIYARU

a) Nature of the Offences : Section  120(B),420,468,471 of IPC Act and         
                                         Sec.7,11,12,13(2) R/W13(1)(D) of IPC Act. 
b) Case Number: CC No. 16 /2024
c) Name of the Court: Hon’ble Session Judge, Special Court No.1 for trial of  
                                MP and MLA, at Singaravelar Maaligai  
                                Complex.Chennai.
d) Whether Charges have been framed or not : No 
e) Date of Conviction if any: No 
f) Date of Punishment undergone, if any  : No
g)  Any other information required to be given : No 

This Candidate is very familiar 
and accessible person in the 
Constituency. By the initiatives 
to uplift the welfare of the public 
has gained good reputation in the 
locality.

Due to Political Vendetta 
candidate is having 
criminal antecedents. 
Candidate being in 
social service is more 
appropriate to function 
as a representative in 
the interest of the public.

4 DHERPOGI V PANDI AC No.184
KARAIKUDI

a) Nature of the Offences : (1) Section 143, 269 of IPC Act
                                       (2) Section 143, 290 of IPC R/w 177 of MV Act  
                                       (3) Section 143, 290 of IPC Act
                                       (4) Section 143, 171(C), 171(F) of IPC Act
                                       (5) Section 143, 269 of IPC Act
                                       (6) Section 147,448,294(b),353,332,506(1) of IPC Act 
                                       (7) Section 341, 294(b) 323, 506(1) of IPC Act
                                      (8) Section 138 of  Negotiable Instrument Act
b) Case Number:            (1) FIR No 113/2019
                                      (2) FIR No 97/2019
                                      (3) STC No 4/2024
                                      (4) STC No 1287/2023
                                      (5) STC No 835/2023
                                      (6) CC No 939/2022
                                      (7) STC No 1468/2019
                                      (8) CC No 4598/2017
c) Name of the Court :    (1) Final Report Not Filed
                                      (2) Final Report Not Filed
                                      (3) Learned Chief Judicial Magistrate Court,  Sivagangai
                                      (4) Learned Judicial Magistrate Court, Karaikudi
                                      (5) Learned Judicial Magistrate Court, Devakottai
                                      (6) Learned Principle District Munisiff cum Judicial 
                                            Magistrate Court, Karaikudi
                                      (7) Learned Judicial Magistrate Court, Devakottai
                                      (8) Learned XXVII Metropolitan Magistrate Court,  
                                           Saidapet 
d) Whether Charges have been framed or not : (1) No
                                                                       (2) No
                                                                       (3) Yes
                                                                       (4) Yes
                                                                       (5) Yes
                                                                       (6) Yes
                                                                       (7) Yes
                                                                       (8) Yes
e) Date of Conviction if any: Sl (1) to (8) No
f) Date of Punishment undergone, if any  : Sl (1) to (8) No
g) Any other information required to be given : Sl (1) to (8) No

This Candidate is very familiar 
and accessible person in the 
Constituency. By the initiatives 
to uplift the welfare of the public 
has gained good reputation in the 
locality.

Due to Political Vendetta 
candidate is having 
criminal antecedents. 
Candidate being in 
social service is more 
appropriate to function 
as a representative in 
the interest of the public.

5 R.SUNDARARAJ AC No 217
OTTAPIDARAM

a) Nature of the Offences : Section  447, 323, 427, 506(1) of IPC Act           
b) Case Number: STC No. 1231 of 2025
c) Name of the Court: Learned District Munsiff cum Judicial Magistrate Court,
     Ottapidaram
d) Whether Charges have been framed or not : No 
e) Date of Conviction if any: No 
f) Date of Punishment undergone, if any  : No
g) Any other information required to be given : No 

This Candidate is very familiar 
and accessible person in the 
Constituency. By the initiatives 
to uplift the welfare of the public 
has gained good reputation in the 
locality.

Due to Political Vendetta 
candidate is having 
criminal antecedents. 
Candidate being in 
social service is more 
appropriate to function 
as a representative in 
the interest of the public.

                                                                                                                                           TTV DHINAKARAN

                                                                                                                                                                    GENERAL SECRETARY
                                                                                                                                                                AMMA MAKKAL MUNNETTRA KAZAGAM

ெச"ைன, ஏ'.6–
 ெச"ைன வ)*தக ைமய*12 

த3ேபா8 நைடெப3; வ<=, 
இ?1யா@" B"னD ச)வேதச 
இய?1ரG க<@கJ கKகாLM 
ம3;= ச)வேதச OளாQRG ம3;= 
பாSம)கJ கKகாLM ஆUயைவ 
வVவான வரேவ3ைப' ெப3; 
வ<U"றன.
இ?தG கKகாLMகJ, இய?1ரG 

க<@கJ, ேலச), ெபாYZய2, ெநU[ 
ம3;= பாSம) 8ைறகைள\ ேச)?த 
பலதர'பLட B"னD ேதMய 
ம3;= ச)வேதச ];வன^கைள 
ஒ"Yைண*8Jளன.
ய?1ரG க<@கJ ம3;= 

ெபாYZய2 Oa@" BGUய' 
ப^ேக3பாள)கb2 எ\.எQ.d. 
ேலச), ேஷ'கL, ேம*தா ைஹெடG, 
STPL, டா2O" ேலச), ேலச) 
ெடGனாலdQ, பkயா ெமl" 
m2Q, ெவ2ட) Mஎ"M, ெமl" 
m2Q இKடQLnQ, சா"ேமG, 
UைரKL மாQட), அGpேரL 
ேச2Q, Uைரகா)L, ெடqSஃ'L, 
Qs2 S^G, ேகா=ட) ம3;= பல 
];வன^கJ அட^t=.
OளாQRG ம3;= பாSம) 

8ைறைய\ ேச)?த BGUய 
கKகாLMயாள)கb2 ேக-லா" 
ெடGேனா பாSம)Q, pvw, 
ஏOOஎ2, Qெபn", ஹாL ேமா2L, 

@Lேம", ஹQU உJbLட 
];வன^கJ அட^t=.
இ?த கKகாLMGt 25 ஆZர*8-

Gt= ேம3பLட பா)ைவயாள)கJ 
வ<ைக த?8Jளன). ேமV=, 
பா)ைவயாள)கb" தர=, 
வDக* ெதாட){கJ ம3;= 
ெபற'பLட @சாரைணகJ tY*8 
கKகாLMயாள)கJ wt?த 
1<'1ைய ெவb'ப|*1}Jளன).
இ?த ]க~�, ெதா[2 

வ2Vந)கJ, உ3ப*1யாள)கJ, 
வா^tேவா) ம3;= 1Lடw|ேவா) 
ஆUேயாைர  ெதாட)?8 ஈ)*8 
வ<Uற8. இ";= நாைள}= 

பா)ைவயாள)கb" வ<ைக ேமV= 
அ1கaGt= என ஏ3பாLடாள)கJ 
எ1)பா)GU"றன). இ8  உ3ப*1 
ம3;= ெதா[28ைறGt ஒ< 
tY'Oட*தGக ெவ3Yயாக மா3;=.
இ?தG கKகாLMகJ, 

அ1ந�ன ெதா[2�Lப^கJ, 
ேம=பLட இய?1ர^கJ, 
{8ைமயான ெபா<LகJ, ேநரR 
ெசய2@ளGக^கJ ம3;= 
ெதா[2�Lப* �)�கைளG 
காLM'ப|*8வேதா|, வDக' 
Oைண'{க�Gt= ெதா[28ைற 
வள)\MGt= ஒ< @aவான தள*ைத 
வழ^tU"றன.

ெச"ைன, ஏ'.6– 
நர=Oய2 MU\ைசZ2 

82Sயமான ேநாயYதS" 
BGUய*8வ*ைத ]�OGt= 
வைகZ2, �ைளZ2 உ<வான wக 
அaதான இைர'ைப பK{கைளG 
ெகாKட �)GகLRைய எ=.
d.எ= ெஹ2*ேக) ம<*8வG 
t�@ன) கKடY?தன). ைக, கா2 
பல�ன*தா2 பா1Gக'பLட இள= 
ஐR பDயாளa" �ைளZS<?த 
அGகLRைய ெவ3Yகரமாக அக3Y 
அவர8 உZைரG கா'பா3Y}Jளன).
உலகள@2 45 ேப<Gt மL|ேம 

இ'பா1'{ ஏ3பL|Jள8. 
ெபா8வாக வZ3;'பt1Z2 
காண'ப|= 1ரவ= ெகாKட 
கLRகJ �ைளZ2 உ<வாவ8 
wக அa8. �ைளைய* 1ற?8 
�KDய அ;ைவ MU\ைச �ல= 
இைத அக3;வ8 சவாலாக இ<?த8. 
கLRZ2 உJள அwல*த"ைம 
வாq?த 'அைமேலQ' 1ரவ= 
�ைளZ2 கM?தா2, அ8 �ைள 
1vGகைள ேசத'ப|*1, க|ைமயான 
வS'{ ேபா"ற ேமாசமான 
@ைள�கைள ஏ3ப|*1Z<Gt=.
இ?த அ;ைவ MU\ைசGt 

t�@3t தைலைம தா^Uய எ=.
d.எ= ெஹ2*ேக) நர=Oய2 
அ;ைவ MU\ைச இயGtன) 
ம<*8வ) @.ஆ). �ேப� 
tமா), 20 ஆK|க�Gt B"{ 
இேத ேபா"ற பா1'ைபG 
ைகயாK|Jளா). �ைள'பt1Z2 
ெபா8வாகG காண'ப|= ]றம3ற 

�ைள*தK|வட* 1ரவ*13t  
மாறாக, இGகLRZ2 ம�சJ ]ற 
1ரவ= இ<?தைத தன8 B?ைதய 
அ�பவ*தா2 அவ) 82SயமாகG 
கKடY?தா). இைத\ சaயாகG 
கKடYயாம2, வழGகமான 
MU\ைசZ"பR கLRைய 
�ைளZேலேய @L|@L| 
1ரவ*ைத மL|= ெவbேய3Y 
Z<?தா2, �ைளZ2 ]ர?தர 
பா1'{ ஏ3பLR<Gt=. த3ேபா8 
அ;ைவ MU\ைசGt' O", 
ேநாயாb B�ைமயாக tணமைட?8 
ைக, கா2கJ இய2{ ]ைலGt* 
1<=O}Jளன.
ம<*8வ) �ேப� tமா) ம3;=  

எ=dஎ= ெஹ2*ேக)  �*த 
8ைண* தைலவ)  ]ேல� BKடடா  
�;ைகZ2,   ஒ< சாதாரண �ைளG 
கLR என* தவறாக' {a?8ெகாJளG 
�Rய கLRையG கKடY?த 
எ^கJ t�@" 1ற", எ=.
d.எ= ம<*8வமைனZ" ப"Bக 
ம<*8வ வSைமையG காL|Uற8. 
1ரவ= கMயாம2 கLRைய அக3Yய 
அ;ைவ MU\ைச ]{ண*8வB= 
இ12 BGUயமான8 எ"றா).
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ந.ன ெதா2�3$ப சாதைன5கைள பா'ைவ6ட ஆ'வ9
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